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NOTIFICATION
Dated Guwahati the 29 L'arth' 2025

No.HC.VII-12/2025/2145/A. Shri Mashhood Safi' Stenographer' Grade-II' Office of

the Chief Judicial Maglstrate, Sribhumi, is transferred and posted against the vacant

fost of Stenographer, Grade-II in the Office of the District & Sessions Judge' Kamrup

(Metro).

No.HC.VII.12i2025/2746/^.ShriMridulDas,Stenographer,Grade.Ill,officeofthe
District & Sessions Judge, Sonitpur, is transferred and posted in the Office of the

District & Sessions Judge, Udalguri, vice Smti Bristi Rekha Das tra nsferred '

No.HC.VII.12I2025/2142^,SmtiBristiRekhaDas,stenographer,Grade-III,office.
of the District & Sessions Judge, Udalguri, is transferred and posted in the Office of

the District & Sessions Judge, Sonitpur, vice Shri Mridul Das transferred'

No.HC.VII-12/2025/272t8/A. Shri Mahmud Hussain Ansary, Stenographer' Grade-

Ill,officeorthechief:udicialMagistrate,SouthSalmaraMankacharistransferred
andpostedintheofficeoftheDistrict&SessionsJudge,Hailakandi,viceSmti'
Dharitri Ray transferred.

No.HC.VII-12i2025/214g/A.Smti.DharitriRay,Stenographer,Grade-III,officeof
the District & sessions Judge, Hailakandi is transferred and posted in the office of

the chief Judicial Magistrate, south salmara Mankachar vice shri Mahmud Hussain

Ansary transferred.

6. No.HC.Vil-12/2025/2750/A. Shri surajit Kar, Stenographer, Grade-III, Office of the

District & sessions Judge, sonitpur is transferred and posted in the office of the

Chief Judicial Magistrate, Nalbari,vice Smti. Tandra Paul transferred'

No.HC.VII-12/2025/2757/A. Smti. Tandra Paul, stenographer, Grade-III, Office of

the chief Judicial Magistrate, Nalbari is transferred and posted in the office of the

District & Sessions Judge, Sonitpur, vice Shri Surajit Kar transferred'

8, No.HC.WI-12/2025215;2/A. Shri Arabinda Ghosh, Stenographer, Grade-III' office

of the Chief Judicial Magistrate, Darrang is transferred and posted against the

vacant post of stenographer, Grade{II in the office of the District & sessions Judge,

Goalpara.
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9. No.HC.VII-12/2025/ 2753/A. Shri BUay Bakali, Stenographer, Grade-III, Office of

the Chief Judicial Magistrate, Lakhimpur, is transferred and posted against the

vacanl post of Stenographer, Grade-III in the Office of the Chief Judicial Magistrate,

Bongaigaon.

10. No.HC.V[-12/2O25/2754,/A. Shri Atanu Biswas, Stenographer, Grade-III, Office of
the Chief Judicial Magistrate, Sonitpur, is transferred and posted against the vacant

post of Stenographer, Grade-III in the Office of the Chief Judicial Magistrate,

Chirang.

11. No.HC.VII-1212025/2755/A. Shri Mrinal Kanti Sarkar, Stenographer, Grade III,
Office of the Chief Judicial Magistrate, Tinsukia, is transferred and posted against

vacant post of Stenographer, Grade III, in the Office District & Sessions Judge,

Dhubri.

12. No.HC.VII-L212025/2756,/A. Shri Divyajyot Das, LDA,!AA, Office of the District &
Sessions Judge, Bajali ls transferred and posted against the vacant post of LDA/JAA

in the Office of the Chief Judicial Magistrate, Barpeta.

13. No.HC.VU-L212025/2757/A. Shri Bipul Kumar, LDA',/JAA, Office of the District &
Sessions Judge, Bajali is transferred and posted against the vacant post of LDAIAA

in the Office of the District & Sessions Judge, Kamrup, Amingaon.

14. No.HC.V[-1212025/2758/A. Shri Manoj Kumar Das, LDA,TAA, Office of the District

& Sessions Judge, Bajali is transferred and posted in the Office of the District &
Sessions Judge, Barpeta, vice Shri Manoj Kumar Rajbongshi transferred.

15. No.HC.VII-L212025/2759/A. Shri Manoj Kumar Rajbongshi, LDII/JAA, Office of the

District & Sessions Judge, Barpeta is transferred and posted against the vacant post

of LDA/JAA in the Office of the Chief Judicial Magistrate, Kamrup (Metro).

16. No.HC.VII-L2/2025/ 2760 /A. Smti. Barnali Saikia, LDAy'JAA, Office of the District &

Sessions Judge, Darrang is transferred and posted against the vacant post of
LDAPAA in the Office of the Chief Judicial Magistrate, Kamrup (Metro).

U. No.HC.VU-L212025/ 2767/A. Shri Goutam Saikia, LDA'!AA, Office of the District &

Sessions Judge, Dhubri is transferred and posted in the Office of the District &
Sessions Judge, Darrang, vice Smti. Barnali Saikia transferred.

18. No.HC.Vil-L212025/2762/A. Shri Pulakesh Nath, LDA/IAA, Office of the District &

Sessions Judge, Dhubri is transferred and posted in the Office of the District &
Sessions Judge, Kamrup (Metro), vice Shri Kshirod Kumar Das transferred.
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19. No.HC.WI-1212025/2763/A. Shri Kshirod Kumar Das, LDApAA, ffice of the District

& sessions Judge, Kamrup (Metro) is transferred and posted against the vacant post

of LDA in the Office of the District & Sessions Judge, Nalbari'

20. No.HC.VII-1212025/ 2764 /A. Smti. Megha Bhadury, LDA/JAA, Office of the District

& sessions Judge, Dhubri is transferred and posted in the office of the chief Judicial

Magistrate, Kamrup, Amingaon, vice Shri Dipanjay Kalita transferred'

21. No.HC.WI-L212025/2165/A. Shri Dipanjay Kalita, LDA/JAA, Office of the Chief

Judicial Magistrate, Kamrup, Amingaon is transferred and posted against the vacant

post of LDA/JAA in the Office of the District & Sessions Judge, Goalpara'

22. No.HC.VII-L212025/2766/A. Shri Amlan Dutta, LDA/JAA, Office of the District &

sessions Judge, Jorhat is transferred and posted against the vacant post of LDA/JAA

in the Office of Chief Judicial Magistrate, Kamrup (Metro).

23. No.HC.V[-1212025,/2767/A. Smti. Monashree Paul, LDA/JAA, Office of the Distrlct

& sessions Judge, Karbi Anglong is transferred and posted in the office of District &

Sessions Judge, Jorhat, vice Shri Amlan Dutta transferred.

24. No.HC.VII-1212O25/ 2768,/A. Shri Bhabesh Kalita, Computer Typist/lAA, Office of

the District & sessions Judge, Darrang is transferred and posted against the vacant

post of Computer Typlst in the Office of Chief Judicial Magistrate, Kamrup (Metro).

25. No.HC.VII-L212025/ 2769/A. Smti. Dipsikha Bhuyan, Computer TypisVJAA, Office

of the chief Judicial Magistrate, Nagaon is transferred and posted against the vacant

post of Computer Typist in the Office of Chief Judicial Magistrate, Kamrup (Metro).

26. No.HC.VII-1212O25/277O/A. Shri Angshuman Sharma, CopisVJAA, ffice of the

Chief Judicial Magistrate, Lakhimpur is transferred and posted against the vacant

post of Copist in the Office of Chief Judicial Magistrate, Kamrup (Metro)

27. No.HC.VII-LU2O25/ 2777/A. Shri Debajit Saharia, CopisVJAA. Office of the Chief

Judicial Magistrate, Udalguri is transferred and posted against the vacant post of

Copist in the Office of Chief Judicial Magistrate, Darrang.

28. No.HC.VII-t212025/217;2/A. Shri Sanjib Kalita, Driver, Office of the Special Judge,

CBI, Assam, Addl. Court No. 02, Chandmari, Ghy, Kamrup (Metro) is transferred and

posted in the Office of the District & Sessions Judge, Nalbari, vice Shri Manuranjan

Pachoni transferred.
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29. No.HC.V[-L2t2025/2tZyA. Shri Manuranjan Pachoni, Driver, ffice of the District

& sessions Judge, Nalbari is transferred and posted in the office of the special

Judge, CBI, Assam, Addl. Court No. 02, Chandmari, Ghy, Kamrup (Metro), vice Shri

Sanjib Kalita transferred.

30. No.HC.VII-t2t20252f74/1 . Shri Pranjal Kakati, Driver, Office of the MACT No' 03,

Kamrup (Metro), Ghy is transferred and posted in the Office of MACT, Nagaon, vice

Md Mozibur Rahman Laskar transferred.

31. No.HC.WI-L212025/2775/A. Md Mozibur Rahman Laskar, Driver, office of the

MACT, Nagaon is transferred and posted against the vacant post of Driver, in the

Office of the District & Sessions Judge, Cachar.

32. No.HC.VII-L212025/2776/A. Shri Dinesh chandra Ray, Peon, Office of the chief

Judicial Magistrate, Baksa, is transferred and posted in the office of the chief

Judicial Magistrate, Dhubri, vice Shri Bhaskar Barman transferred'

33. No.HC.V[-12t2025/217taA. shri Bhaskar Barman, Peon, Office of the chief Judicial

Magistrate, Dhubri, is transferred and posted in the ffice of the chief Judicial

Magistrate, Baksa, vice Shri Dinesh Kumar Ray transferred.

34. No.HC.VII-L212025/2778/A. Shri Bipul Gogoi, Peon, office of the chief Judicial

Magistrate, Golagha! is transferred and posted in the office of the District &

Sessions Judge, linsukia, vice Shri Simanta Jyoti Borah transferred.

35. No.HC.VII- l2l2125 / 2r79/A. Shri Simanta Jyoti Borah, Peon, office of the District &

sessions Judge, llnsukia, is transferred and posted In the office of the chief

Judicial Magistrate, Golaghat, vice Shri Bipul Gogoi transferred.

36. No.HC.VII-L212025/ 2780/A. Shri Nabajit Das, Peon, Office of the Chief Judicial

Magistrate, Bajali, is transferred and posted against the vacant post of peon, in the

Office of the Chief Judicial Magistrate, Barpeta.

37. No.HC.V[-L212025/2787/A. Shri Naba Kumar Goswami, Peon, office of the chief

Judicial Magistrate, Karbi Anglong, is transferred and posted against the vacant post

of peon, in the Office of the Chief Judicial Magistrate, Barpeta.

N.B. The conerned employees witt not be entitled to claim TA and DA as the
transferc are made on their reguest
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The transferrcd employe shalt be Pla@d at the bottom of the @dte in the

"iiiitiiirt to whici ne-i tnnsreriea, i.e,, he wilt be treagd as the iunior
most in his cadre on dre date of ioining'

By grd.e.r, h-SlSbr
Sil/ -Chotra Bhul<han Gog 5i

REGTSTRAR ryrGrLANcE) h. 
uu,uA"1

Memo No.HC.VII -t212025 / 2 782' 2257 /A-

Copy to:-

Dated 25.03.2025

1. The L.R.-cum-cOmmissioner & secretary to the Govt. of Assam, Judicial Depaftment'

Dispur, Guwahati.

2. The Principal Accountant General, Assam, Beltola, Maidamgaon' Guwahati'

3.TheRegistrar-cum.PrincipalsecretarytoHontletheChiefJustice,GauhatiHigh
Court, Guwahati

4.TheDistrictandSessionsJudge,Sonitpur.HeisrequestedtoreleaseShriMridulDas,
Si"nogiuph"t, Grade-III anO-Snri Suiajit Kar, Stenographer' Grade-III in order to

.niri.i t'ii" to join at his new place of posting immediately'

5.TheDistrictandSesslonsJudge,Udalguri'HeisrequestedtoreleaseSmti'Bristi- 
R;kh; Das, Stenograph"i Crui"-ut in-order to enable her to join at her new place

of posting immediately.

6,TheDistrictandSessionsJudge,Hailakandi.HeisrequestedtoreleaseSmti.Dharitri
Ray, stenograprrer, craaeiiil; ;tdei to enable her to join at her new place of

posting immediately'

T.TheDistrictandSessionsJudge,Bajali.SheisrequestedtoreleaseShriDiwajyoti
D;;, 6rjAA, Shri Bipui rum-ar, r-on/:nn and shri Manoj Kumar Das' LDA/JAA' in

orO"t to enable them to join at their new place of posting immediately'

S.TheDistrictandSessionsJudge,BarpetaHeisrequestedtoreleaseShri,Manoj- 
rumar Rajbongshi, LDA/JAA i; ordei to enable him to join at his new place of

posting immediately.

g.TheDistrictandSessionsJudge,Darrang.HeisrequestedtoreleaseSmti.Barnali- 
saitia, LDApAA and shri ehiberh Kalita; computer Typis(JAA in order to enable

them lo 3oin at her new place of posting immediately'

lo.TheDistrictandSessionsJudge,Dhubri.HeisrequestedtoreleaseShriGoutam
Saikia, Shri Pulakesh uatn ani 6mti. Megha Bhadury, LDI/JAA, in order to enable

them io loin at their new place of posting immediately'

ll.The District and Sessions Judge, Kamrup (Metro)' He is requested to release Shri

Kshirod Kumar oas, r_on/:aa,- in order io 
-enable 

him to join at his new place of

posting immediately.
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12. The District and Sessions Judge, Jorhat. He is requested to release Shri Amlan Dutta,
LDATAA, in order to enable him to join at his new place of posting immediately.

13.The District and Sessions Judge, Karbi Anglong. He is requested to release Smti.
Monashree Paul, LDAIAA, in order to enable her to join at her new place of posting
immediately.

14. The Special Judge, CBI, Assam, Addl. Court No. 2, Chandmari, Ghy, Kamrup (Metro).
He is requested to release Shri Sanjib Kalita, Driver, in order to enable him to join at
his new place of posting immediately.

15.The District and Sessions Judge, Nalbari. She is requested to release Shri
Manuranjan Pachoni, LDA/JAA, In order to enable him to join at his new place of
posting immediately.

16. The Member, MACT No.3, Kamrup (Metro). He is requested to release Shri Pranjal
Kakati, Driver, in order to enable him to join at their new place of posting
immediately.

17.The Member, MACT, Nagaon. He is requested to release Md. Mozibur Rahman
Laskar, Driver, in order to enable him to join at his new place of posting immediately.

18.The District and Sessions Judge, Tnsukia. He is requested to release Shri Simanta
Jyoti Borah, Peon, in order to enable him to join at his new place of posting
immediately.

19. The District & Sessions Judge, Goalpara, Kamrup (Amingaon), Cachar, for
information and necessary action.

20. The Special Judge CBI, Assam, Addl. Court No. 2, Chandmari for information and
necessary action.

21.The Chief Judicial Magistrate, Sribhumi. He is requested to release Shri Mashhood
Safi, Stenographer, Grade-II in order to enable him to join at his new place of
posting immediately.

22. The Chief Judicial Magistrate, South Salmara Mankachar. She is requested to release

Shri Mahmud Hussain Ansary, Stenographer, Grade-III in order to enable him to
join at his new place of posting immediately.

23. The Chief Judicial Magistrate, Nalbari. He is requested to release Smti. Tandra Paul,

Stenographer, Grade-III in order to enable her to join at her new place of posting

immediately.

24. The Chief Judicial Magistrate, Darrang. He is requested to release Shri Arabinda
Ghosh, Stenographer, Grade-III in order to enable him to join at his new place of
posting immediately.

25. The Chief Judicial Magistrate, Lakhimpur. She is requested to release Shri Bijay
Bakali, Stenographer, Grade-III and Angshuman Sharma, CopistiJAA in order to
enable them to join at their new place of posting immediately.
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26' The Chief Judicial Maoistrate, 
_sonitpur. He is requested to release shri Atanu

3:'J;?,;tiloj:?5,1:r. 
6raae-fiI in o,:aui #".Ju[=Ti, to;oin ai trt-ne-w"p#';r

27' The chief Judicial Maoistrate, -rinsukia. she is requested to release shri Mrinal Kantisarkar, Stenographerl Grade-III in order to 
"nuilr" 

ii, to join at his new prace ofposting immediately.

28' The Chief Judicial Maoistrate, Kamrup, Amingaon He is requested to release shri
iJ';:J',J,ff'*, 

LDATIA in oiaui totiuoi; ;i;;;;:" at his new prace or postins

29' The chief Judiciar Maoistratg Jvagaon. He is requested to rerease smti. Dipsikha

,'riflllil;,li,f*ter 
rvp-ist in order-to enaule her tl-iJin at her new prai" 

"r-r,'"*ii,g'

30' The chief Judicrar Maoistrate, udarguri. He is requested to rerease shri Debaiitsaharia, copist/:en in-oraliio 
"rJul"'r,i, i"':#=;, his new ptace of postinsimmediately.

31. The ctrief Judiciar Magistrate,. Baksa. He is requested to rerease shri Dinesh chandraRav, peon in order to enabre him toioin at triJ new prale or postint rilil;;il:- "

32' The chief Judiciar Magistrate, Dhubri. He is requested to rerease shri BhaskarBarman, peon in order to enable him to :oiri-ii f,i, n"*-pi*u ;;;riil;immediately.

33. The Chief Judicial Magistrate, golagha.tt He is requested to release Shri Bipul Gogoi,Peon in order to enable him to ioin at fris new piate oi posting immediately.

34. The chief Judiciar Magistrate, Bajari. she is requested to rerease shri Nabajit Das,Peon in order to enabre him to join at his new pr'ace oi posting immediatery. 
-'' '

35. The chief Judiciar Magistrate, Karbi Angrong. He is requested to rerease shri NabaKumar Goswami in order to enabre him-to ioin ii r,i. n"* pr.*-"i p"li.n
immediately.

36' The chief Judiciar Magistrate, Bongaigaon, chirang, Kamrup (Metro), for information
and necessary action.

38. The Private Secretary to Hon,ble Mr. Justice
High Cout, Guwahati.

37. The Joint Registrar , Gauhati High Court, Guwahati.

Gauhati

39. The Project Manager, Gauhati High court, Guwahati for uproading this Notification inthe Gauhati High Court Website.

40. The cA to Registrar Generar/ Registrar (Vigirance)/Registrar (Admn.)/ Registrar
(Jud icial)/ Registrar (Estt., i/c), Cautrlti High' Co'u rt, Cuwa frati.

41. shri Mashhood Safi, stenographer, Grade-II, ffice of the chief Judiciar Magistrate,
Sribhumi.
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42. Shri Mridur Das and shri surajit Kar, stenographer, Grade-III, office of the District &

Sessions Judge, Sonitpur'

43. smti Bristi Rekha Das, stenographer, Grade-III, office of the District & sessions

Judge, Udalguri.

44. Shri Mahmud Hussain Ansary, stenographer, Grade-III, office of the chief ludicial
' ' 

f'aagistrate, South Salmara Mankachar'

45. Smti Dharitri Ray, Stenographer' Grade-III' Office of the District & Sessions ludge'

Hailakandi.

46. Smti' Tandra Paul, Stenographer' Grade-III' Office of the Chief Judicial Magistrate'

Nalbari.

47. Shri Arabinda Ghosh, Stenographer'

Magistrate, Darrang.

Grade-III, Office of the Chief Judicial

48. Shri Biiav Bakali, Stenographer, Grade-III'. and Shri Angshuman Sharma' CopisVlAA'

office bi the Chief Judicial Magistrate, Lal(hrmpur'

4g.shriAtanuBiswas,Stenographer,Grade-III'fficeoftheChiefJudicialMagistrate'
SonitPur'

50. Shri Mrinal Kanti Sarkar, Stenographer, Grade-III' Office of the Chief ludicial

Magistrate, Tlnsukia.

51. Shri Diwajyoti Das, LDA/JAA, Shri Bipul Kumar' LDA'/JAA' Shri Manoj Kumar Das'

LDAiJAA, Office of the District & Sessions Judge' ffiJall'

52. Shri. Manoj Kumar Rajbongshi, LDA/JAA, Office of the District & Sessions Judge'

Barpeta.

53. Smti. Barnali Saikia, LDAiIAA, and Shri Bhabesh Kalita' Computer Typis(JAA' Office

of the District & Sessions Judge, Darrang'

54. Shri Goutam saikia, LDA/IAA, Shri Pulakesh Nath, LDAy'IAA, Smti. Megha Bhadury,
- 

LDAPAA, Office of the District & Sessions Judge, Dhubri'

55. Shri Kshirod Kumar Das, LDAIAA, office of the District & Sessions Judge, Kamrup

(Metro).

56. Shri Dipanjay Kalita, LDA/JAA, Office of the Chief Judicial Magistrate' Kamrup

(Amingaon).

57. Shri Amlan Dutta, LDAi/JAA, Office of the District & Sessions Judge' Jorhat'

sS.Smti.MonashreePaul,LDAy']AA,officeoftheDistrict&SessionsJudge,Karbi
Anglong.

59.Smti.DipsikhaBhuyan,computerTypisVJAA,officeoftheChiefJudicialMagistrate,
Nagaon.

60. Shri Debajit Saharia, Copist[AA, office of the Chief Judicial Magistrate, Udalguri.
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61. Shri Sanjib Kalita, Driver, Office of the Special Judge, CBI, Assam, Addl. Court No.2,

Chandmari, Ghy, Kamrup (Metro).

62. Shri Manuranjan Pachoni, Driver, Ofice of the District & Sessions Judge, Nalbarl.

63. Shri Pranjal Kakati, Driver, Office of the Member, MACT no, 3, Kamrup (Metro).

64. Shri Mozibur Rahman Laskar, Driver,Office ofthe Member, MACT, Nagaon.

65. Shri. Dinesh Chandra Ray, Peon, Office of the Chief Judicial Magistrate, Baksa.

66. Shri. Bhaskar Barman, Peon, Office of the Chief Judicial Magistrate, Dhubri'

67. Shri. Bipul Gogoi, Peon, Office of the Chief Judicial Magistrate, Golaghat.

68. Shri. Simanta Jyoti Borah, Peon, Office of the District & Sessions Judge, linsukia.

69. Shri. Nabajit Das, Peon, Office of the Chief ludicial Magistrate, Bajall.

70. Shri. Naba Kumar Goswami,, Peon, Office of the Chief Judicial Magistrate, Karbi

Anglong.

(The names of the above Staffs are not necessarily in order of Seniority)
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